
Withdrawal of MAY 7, 1965 Indian Diplomatic 
Mission from South 
Rhodesia (Stl.) 
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STATEMENT REGARDING "''1TH-
DRAWAL OF INDIAN DIPLOMATIC 
MISSION FROM SOUTH RHODESIA 

The Deputy Minister III the MI-
I\!stry of External Mairs (Sbri Dlnesh 
Singh) : Government of India have 
been greatly concerned at the polhi-

cal developments taking place in Sou-
thern Rhodesia. The series of mea-
sures taken by the minority settlors' 
Government in Salisbury, especialiy 
the election. ordered far today the 7th 
May. in ideate its determina tiolJ to 
take positive steps towards the dec-
laration of independence unilaterally 
on the basis of the existing constitu-
tion and without the consent of the 
people of the country through recog-
nised democratic processes. Any 
:-Iembluncc of 'constitutionality' ~()ught 
to be given by the process of cOndu:--t-
ing a spurious election would be 
completely unacceptable. 

!. Governmell t of India have r\!-
peatedly made it known that Southern 
Rhodesia should gain independence 
without delay on the basis of the es-
tablishment <:If a duly constituted de-
mocrfltic government, elrctC'd on the 
principle of 'on~ man one vote', We 
consider that the status of Southern 
Rhodesia as 8 non-selt-governing ter-
ritory, which ha:-: l..Kl!n affirmcu in 
the United Nations General Asspmbly 
Resolution 1747 of 28th June, 1962, re_ 
mains unchanged . 

3. It i:" a 'maHer of ~reat ('oncern 
that despite opposition from the n18-
jority population of Southern l!hode-
sia and expressions of disapprovtl 1 by 
the international community in the 
United Nations, in the Organisation 
of African Unity, in the Second Con-
ference of Non-Aligned Nations and 
other forums, the minoritv Govern-
ment in Salisbury persists i~ the ftohi_ 
evement of its illegal objectives. 

4. To demonstrate our stron~ dis-
approval and as a mark of .olidarlty 
with the people of Southern Rhodesia 
struggling for the vindication of their 
rights and In conformity with enligh-
tened world opinion. Government of 
India have decided to withdraw their 
Mission in Salisbury as from to-day. 
The British Government have been 
Informed of our decision nnd. our Re-
presentative must have lett Salisbury 
to-day. 


